6.00 P.M,

with their plans on consclidation and merger of public sector banks. it was reported that the SEI
management will expedite the merger of the associate banks like SBT with SEI. It is astonishing that
such thing again emanates at a time when the so-called Global Banks in the UK and the USA have
tumbled a= part of glabal barking, financial and economic crigis. Sir, 75 per cent of the bank
deposits in India are houzehold deposite. This must be utilised for the welfare of the masses for the
development of agriculture, small-gcale indugstries, stc. The merger would lead to closure of rural
branches in the name of compstitiverness. The proposal of merger of State Bank of Travancare with
SEl will not be in the interest of the nation, national economy, and barking system. The proposed
merger would obviously result in closure of the large number of branches of S8BT and result in loging
the jobs and job security of employees and aofficers. Thig also curtails the banking services for the
people. So, | urge the Central Government to intervene to withdraw the decision of merger and

engure the identity of SBT.

Demand to provide employment under NREGA to the peopls affected by famine

=7t aifera faperR T} (Jrema ) < HE Ry, 391 H afiR vy oo ufgas wr & A ar
o 51 e B S BT &1 TR A AT @1 Tee avd GellE & deel O H a7
5 e 4 A 3l o a9a) gyl 81 71, fo5wg TRH] o SReT au o SuR(e 4T arel grs 7% el
gl T i Rf dotme, eRamom, wiersg, v v & e wi afie e o g 2t 2
AW hael YFEN, oY va W $us ofiv B Aeige 81wl gy g, afig 3 sreawr o)
T B Y &, 9 SR ST # 8T el 3T o afE & o aoeTe aneifadm @Y
TR Bl T TEN IS WedT & vl S o7 el Fel BF Al AN T Fr T
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Nesd to review the regulations notified by CERC to fulfil the objsctive of

'Electricity for All' undsr the Bharat Nirman Programme

SHRI SILYIUS CONDPAN (Assam): 8ir, the regulations 2009-14 of CERC contain several
enabling provisions to hike tariff of Central Sector Utilities, which are not conducive towards the
common electricity consumers. The regulations notified by the CERC need ta be reviewed otherwize,
the objective of “Electricity for al” under the Bharat Nirman Frogramme will be defeated. NER is
considered as most backward region of India with a per capita consumption of electricity of 111 K\Wh

against national average af 411 KWh, and only 24 per cent village hougehold accessed electricity in
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the year 2005-06 according to Vision 2020, a document released by hon. Prime Minister in 2008. In
contrast, the tariff regulations contain gress negligence, granting indulgence of prudence check of
various Central Utilities like NTPC, NHFC, NEEFCO and Power Grid etc. and allowed huge financial
largesse with profligacy on various heads of expensges in an arbitrary manner at very low level of
operational benchmark and efficiency, giving unprecedented profit and expenzes at the cost of
common consumers. Central Electricity Regulatory Commission instead of controlling unreasonable
expernses of the Central Utilities has justified without looking at consumer’s interest. Tranemission
Tariff of PGCIL for Narth Eastern Begion is already very high. CERC did nat try to rationalize, instead
allowed enhanced expenses by over 50 per cent, The Regulatory Commission did not make any

effart to enforce any benchmark level of efficiency in the cperations of the Central Utllities.

Demand for providing Solar Lanterns in Remote

areas affected by A/LA'in West Bengal

SHRIMATI BRINDA KARAT (West Bengal): Sir, | draw special attention of the House towards
the iglands of Sundarbans, particularly, the remotest islands like Laheripur, Mollkhali, G-Plot, etc.
which are totally igclated from the Indian mainland. Left Front Government with assistance from the
Central Government took initiative and illuminated most of the islands with sdlar lights. But, due to
the devastating cyclone “Aila’, a large number of solar systems have now become non-functional due
1o the inrugh of saline water inside the houses of the rural people. Most of the people of the above
iglands have not taken shelter in the relief camps where there is no electricity. In thig context, West
Bengal Green Energy Development Corporation Limited, a Government organisation has developed
special type of high efficient salar lanterns and sdar torches. Such lamps are the only lighting source
in many of the relief camps now. The cost of one such system is around Rs. 900 anly. It will be great
help for the people of Sundarbans i large number of such epecial solar lanterns and solar torches are
digtributed to the victims of *Alla’ on a war footing basis. Subseguently, the same solar lamps and
torches could be given to the girl students of families living in the area ta help them study. | appeal of

the relevant Central Ministry to make available required funds to this purpose urgently.

Demand to grant financial assistance to M/s MAS Holding Company

undsr schems for Integrated Textils Projsct

DR. T. SUBBARAMI RECDY (Andhra Pradesh): Sir, the SITP Scheme which hag significantly
complimented effarts of the Government of Andhra Pradesh is providing a strong fillip to textile and
apparel sectar in the State. The Government of Andhra Pradesh has entered into an Mol with M/s
MAS Holdings to set up a textile park on 14th December, 2006, at Chintavaram village of Nellore
district. The 750-acre park is expected to provide direct employment to 30,000 people, The

investment ervisaged is approximately US $ 200 million and expected export revenue will be US §
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